41 TEM NO 37 COURT NO. 1 SECTION PI L

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

WRI T PETITION (CIVIL) NO(s). 488 OF 2002

KAPI LA H NGORANI & ANR. Petitioner(s)
VERSUS
STATE OF Bl HAR & ANR. Respondent ( s)

(Wth appln(s) for directions and office report ))
WTH WP(C NO 194 of 2003
(Wth office report)

Dat e: 25/01/2010 Thi s Petition was called on for heari ng
t oday.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR, JUSTI CE DEEPAK VERVA
HON BLE DR JUSTI CE B. S. CHAUHAN

For Petitioner(s) Ms. Kapila Hingorani, Adv.

M S. Hi ngorani & Associ ates, Adv.
For Respondent (s) Mohan Jai n, ASG
Di nesh Thakur, Adv.
Rohi ni Mukherjee, Adv.
S.N. Terdal, Adv.

P.N. Mshra, Sr. Adv.
Ani | Kumar Jha, Adv.
Manodr anj an Jha, Adv.

Gopal Si ngh, Adv.
Mani sh Kumar, Adv.

SS 555 5SS

UPON hearing counsel the Court nade the foll ow ng
ORDER

I ssue notice on the application for directions.

(Kanchan Jai n) (Veera Vernm)
Court Master



